Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: JANPRAGTI COMMODITIES PRIVATE LIMITED Date of Commencement of Liquidation: 08-12-2022; List of Stakeholders as on Date: 17-01-2023; Name of IP: Mr. Sudipta Ghosh;
Process Number: 1; Last 5 digitof registration number: 10872

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs NA
incurred till date

3 Secure(é_financial 6 11797092335 6 11671052510 0 126039825 0 Annexure 3
creditors

4 Unsecured 1 3676426 1 3676426 0 0 0 Annexure 4
financial creditors

5 Operational NA
creditors
(Workmen)

6 Operational NA
creditors
(Employees)

7 Operational 1 555865727 1 555865727 0 0 0 Annexure 7
creditors
(Government
Dues)

8 Operational NA
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

12356634488 12230594663 126039825



https://ibbi.gov.in//uploads/claims/2023-02-01 14:48:03-041712cfbb5cf993b91ee20cc6758c98.pdf
https://ibbi.gov.in//uploads/claims/2023-02-01 14:48:03-1ec845fb82d79d53243c61569b0dffa5.pdf
https://ibbi.gov.in//uploads/claims/2023-02-01 14:48:03-705fae4d264229f32d5b271c849d6284.pdf
http://www.tcpdf.org

